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INTRODUCTION

I, the Chairman of Standing Committee on Railways having been
authorised by the Committee to submit the Report on their behalf, present
their Second Report on the Ministry of Railways (Railway Board) relating
to (i) Doubling of Railway lines; and (ii) Metro Railway in Calcutta.

2. As regards Doubling of Railway Lines, the Committee have noted
that the Railways have not prepared any perspective plan for the doubling
of railway lines and the doubling projects are not getting due priority in
railway works programmes. As regards Metro Railway in Calcutta the
Committee are of the opinion that the Ministry should have better
coordination with Planning Commission, State Government and other
concerned agencies for securing .required funds and other infrastructure
required for the completion of the project by 1995.

3. The Committee took oral evidence of the representatives of the
Ministry of Railways on 25.6.1993.

4. The Committee wish to express their thanks to the Officers of the
Ministry of Railways for furnishing the material and information which
they desired in connection with the examination of the subject and sharing
with the Committee their views concerning the matters which came up for
discussion during evidence.

5. The Report was considered and adopted by the Standing Committee
on Railways on 19.7.1993. For facility of reference, the recommendations /
observations of the Committee have been printed.in thick type.

New DeLui; SOMNATH CHATTERIJEE

Dated the 23 July, 1993. Chairman,
Standing Committee on Railways.

(v)



REPORT

CHAPTER I

DOUBLING OF RAILWAY LINES

1.1 The Railway nctwork has a total route length of 62,458.4 km. out
of which 47,853.6 km. consists of single line and 14,047.7 km. has doublc
lines and 557.1 kms. have multiple lincs. Thus only 23% of railway track
has double or multiple lines. Almost all the double/multiplc track scction
lies on broad gauge.

1.2 Doubling of single line is necessary for augmenting the ¢raffic
carrying capacity of the existing railway network. Doubling of railway
route is done as per requirement of traffic. Once a route is sclected for
doupling, doubling of the cntire route is taken up in stages according to
the forecast of traffic and availability of funds.

1.3 Railway give priority to long distance bulk freight movement
because this traffic is most vital for proper functioning of essential
infrastructure like Power, Steel, Cement, Fertiliscr, Pctrolcum, Foodgrains
ctc. and thesc bulk commodities cannot be transported by any other mode
of transport in the quantities required. Railways also give priority to the
long distance passengers.

1.4 In the context of gauge conversion and availability of resources, the
Committee have however been informcd that rail track of total of 1400
kms., which were earlier identified for doubling at a cost of around Rs.
1500 crores could no longer be required to be doubled in view of planned
gauge conversion programme on Indian Railways during Ew Plan.

QL

Doubling Works

1.5 Proposals for doubling are initiated by the Zonal Railways taking
into account the traffic pattern and existing line capacity. Traffic projec-
tions are made for each five ycar plan by the Railways in consultation with
the actual uscr sectors and the concerned Ministrics. These projections arc
discussed and finalised in consultation with the Planning Commission.
According to the Ministry of Railways (Railway Board) these traffic
projections arc considered realistic as they arc made after active and
intense intcraction with the actual users and the Planning Commission.

1.6 The Committee have been informed during cvidence by the
representativc of the Ministry of Railways that thc Rail take up
doubling of single line section when the existing utilisalion%glc linc
track reaches around 90 to 95% of the capacity utilisation.
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1.7 Asked to explain if any perspective plan is preparcd for doubling of
railway tracks, the rcpresentatives of the Ministry of Railways informed
the Committee during evidence that the doubling is the ‘inhousc affair’ of
the Railways because thc Railway lines arc alrcady there and once the
capacity utilisation goes beyond a certain limit, thc Railways havc the
instructions to approach the Railway Board and thcy have the rcgular
annual excrcise of works programme which thcy do in various phascs. The
witness added that the doubling of railway lincs is so important for their
existence and efficicnt running of their systcm that instcad of doing any
long tcrm cxcrcise they nccessarily do it as an annual cxcrcisc.

1.8 According to the Ministry of Railways (Railway Board) thc basis for
deciding of doubling of any route is the nccd for movement of additional
traffic, feasibility of providing an alternativc routc and thc availablity of
funds. During cvidence the Committece were informed that the priority is
decided by the Mcmber (Traffic). The witness also informed the Commit-
‘tcc that although the Railway Board get demands from various Zonal
Railways for doubling and it is thc Traffic Dircctorate in the Board which
finally dccides which arc the arcas for which doubling was nceded and the
prioirity is dccided by thc Mcmber (Traffic).

1.9 A list of doubling projects undcrtaken with their target date of
completion, anticipated cost of complction. thc total cost overrun and
likcly datc of complction is given in thc Anncxurc.

1.10 During cvidence when it was pointcd out that most of the projects
have been dclayed, the witness stated various rcasons for delay such as
allotment of priority for a particular projcct, delay in land acquisition and
mainly the allotment of funds for complction of the project in a particular
year.

1.11 In reply to a question by thc committce rclating into the doubling
work proposcd by thc Railways during thc works programme 1993-94 und
thosc finally included in the budget for 1993-94, the Ministry of Railways
furnishcd the followed information:

Proposals by the Zonal Ra;lway Km. Cost Wh;tjhcr
(Rs. in included
crs.) in Budget

1993-94
Aspari-Adoni 20.17 20.49 No =~
Gudur-Vendodu & Srikalhasti-Gudur 42.33 47.18 No
Daund-Bhigwan 27.68 32.40 No
Wardha-Chitoda 6.08 5.17 No

Nishatpura . A&B Cabin Gorakhpur 20.92 54.37 No

Cantt. Sahjanwa
Karpurigram-Siho 26.16 23.61 Yes,
Chandanpur-Saktigarh 3rd linc 42.66 69.48 No =




Proposals by the Zonal Railway Km. Cost Whcther
(Rs. in included

crs.) in Budget

1993-94

Jhaptardal-Bolpur 34.00 39.63 Ycs
Between

Jhaptardal

Guskara (15

km.)
Gajapatinagaram Vizianagaram 22.00 22.00 Yes
Rajatgarh-Nargundi 26.00 35.20 No

1.12 The Committee note that doubling of railway lines is being given low
priority vis-a-vis other programme of Railways like gauge conversion. They
also note that only 23% of the rail track has double/multiple lines and
during the last 9 years from 1985-86 to 1993-94 only 1750 Kms. of railway
line will be doubled. i.e. approximately 6% of the total track. The
Committee were informed during evidence that doubling of railway lines is
necessary for augmenting traffic capacity of the existing railway network as
well as efficient running of their system.

1.13 The Committee were informed that the doubling of railway lines is
their inhouse affair and it is important for their existence and efficient
running of the system. They consider it so important that instead of doing
any long term exercise they undertake it as an annual exercise for the
purpose. The Committee regret to observe that doubling of railway lines is
given very low priority by the Railway Ministry in their works programme.
No perspective plan is prepared for doubling of railway lines, nor any
specific fund is provided for in a plan period. Besides, most of the railway
projects recommended for doubling by the Zonal Railways are not included
in the annual Budget as will be evident from the annual Budget of 1993-94.

1.14 In the opinion of the Committee doubling of Railway lines is very
important for quick and unhindered movement of Railway traffic and for its
efficient functioning, and adequate priority should be given to doubling
projects.

1.15 The Committee are unhappy to note that some of doubling projects
which were included in the priority list have now been lefe out for want of
requisite funds and also some projects have been given up due to gauge
conversion. They would appreciate if the completion of these projects could
get due priority as was originally envisaged. The Committee cannot
appreciate how the gauge conversion will serve the purpose of doubling of
the railway lines. They desire the Ministry of Railways to prepare a well
thought out perspective plai for doubling of railway lines and once a track
for doubling is decided it should be completed on schedule.
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1.16 From the statement of works projects the Committee find that cost
of many of the doubling projects have increased substantially due to dclay
in completion of these projects. Had the projects becn completed in time
and as per schedule, much of the expenditure could be saved.

1.17 The Committee are of the view that the completion of the approved
schemes should be expedited and completed within the current plan and
time bound programme should be fixed therefore. The Ministry should
formulate a procedure for monitoring of the works at the appropriate
level. Necessary funds should be provided for the completion of the
approved schemes as well as for taking up new projects.



CHAPTER 1I
METRO RAILWAY PROJECT IN CALCUTTA

2.1 The Calcutta Mctro Railway Project envisages of mass rapid transit
system (MRTS) on Dum Dum Junction Tollyganj North-South corridor of
this metropolis. The project comprises a total length of 16.45 Km. Out of
this total length, two scparate streches viz. Dum Dum to Belgachia in the
North (2.15 Km.) and Tollyganj to Esplanade in the South (7.65 Km.)
totalling to 9.8 Km. have been completed and commissioned for traffic.
The Ministry have stated that the work is presently in progress in the
remaining 6.65 Km. length of the project between Esplanadc and Bel-
gachia and efforts are being made to commission the remaining length of
the project by March, 1995.

2.2 the estimated cost of the project and expenditure incurred so far is:

Initial estimatcd cost

(1970-71 price level) 140.00 crores
Revised estimated cost

(1989-90 price level) 1330.84 crores
Expected completion cost

(Approx.) 1467.00 crores

Expenditure incurred till
31.3.93 1071.85 crores

2.3 The Ministry have stated that a provision of Rs. 125.00 crores has
been made for 1993-94 while the allocation required for 1993-94 is of the
order of Rs. 200.00 crores.

2.4 The Ministry have given the following reasons for slow progress of
the project:

(i) Inadequatc allocation of funds by thc Planning Commission during
the initial stages of the project; Only a sum of Rs. 35.1 crores was
made available for this project upto the year 1977-78, the year it
was to finish. In 6 ycars an averagc outlay of only Rs. 5.8 crores
per year was-madc as against a required outlay of at lcast Rs. 30
crores per ycar if the original target date was to bc achicved.

(ii) Dclay on the part of the State Government in handing over
possession of plots of land required for construction of thc project;
8 plots of land are yet to be madc available by thc Statc
Government. Pressure on the State Government is being continued
to get early possession of those plots which are under litigation in
the Calcutta High Court, acquisition proceedings for thc remaining
plots are at various stage of progress.

5
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(iii) Traffic diversion problems especially on Chittaranjan Avenue
which is a busy arterial road of Calcutta. Traffic blocks for metro
construction work are often not made available by the local police
in time.

(iv) The maps of underground utilities supplied by the local authorities
are not updated. As a result during excavation for the Metro, a
number of uncharted utilities like water pipes, sewer lines, gas
lines, telephoneflectrical cables got detected which have to be
diverted. This is holding up the smooth progress of the work.

(v) Labour Problems: Problems between the contractor and his labour
frequently crop up holding up the progress of the work. The
construction work between Esplanade and Belgachia by the main
civil enginccring contractor, viz. MA. HCC Limited remained
suspended from 12.11.1990 to 29.4.1991 due to strike by the
contractor’s labour/lockout by the contractor. With the assistance
of the State Government this labour problem was sorted out.

2.5 When the Committee ecnquired as to the extent of funds required for
completion of the project the representatives of the Railway Board stated:

*“Rs. 397 crores more are needed for the total completion of the
metro railways and this year, we have got Rs. 125 crores. We
ourselves have approached the Planning Commission that we need
Rs. 200 cores because this year funds are specifically allocated by
them. And it is the Ministry of Urban Development whose
jurisdiction applies for metro railways; we arc only exccuting the
work."”

2.6 On being asked by the Committee as to when the project is likely to
be completed the representatives of the Ministry stated as follows:—

‘‘Belgachia Shyam Bazar one line is nearing completion and about
the remaining 6.5 Kms. practically, the work will be completed this
year except for section 7. Where we are facing lot of problems duc
to bad soil. There are five sections; we want to complcte section 5
by 1993, section 6 by October 1993, section 7 will go beyond
March 1994, section 8 by November 1993 and section 9 by October
1993.”

2.7 On being asked, if the financial constraint is removed, how much
more work would be completed this year, the representatives of the
Ministry of Railways stated that ‘‘given the adequate availability of funds,
we would like to complete this project by 1995."

2.8 The Committee note that the Ministry of Railways have failed to
complete the metro railway project in Calcutta for almost two decades.
The reasons include failure on the part of Ministry to coordinate with the
Planning Commission in securing adequate funds, their inability to per-
suade the State Government to make available land required for imple-
menting the project, non-finalisation of traffic diversion in busy arterial
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road of Calcutta, non-updating of the underground utilities map and failure
to sort out labour problems in time. The Committee also note that the
delay in completion of the projects resulted in disproportionate cost
overruns. The representative of the Ministry stated during evidence that if
the requisite funds are made available in time they would be able to
complete the project by 1995.

2.9 The Committee desire that the Ministry should take all possible stcps
to coordinate with the Planning Commission, State Govcrnment and the
other concerned agencies involved in securing the requircd funds, making
available necessary land, if any, and other infrastructure required for the
timely completion of the project, so that all the works are completed by
1995, for which all expeditious steps should be taken on priority basis.

New DELH1; SOMNATH CHATTERIJEE.
July, 23, 1993 Chairman,

Sravana 1, 1915 (Saka) Standing Committee on Railways.
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